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iom is also quite favourable to
the affect thege are considerable sumber
of passengers and, thererfore, there s every
possibltity snd it wil also be economical and
viable 10 have these lines converted to broad-
gauge. I would like to know whether the
said repart of the Committee has been received
by the Qovernment or not. Secondly, whe-
ther the Government had taken any action on
that report ?

SHRI HANUMANTHAIYA : [ do not
know He has not mentioned the name of
the committee.

SHRI D. K. PANDA : My question is
whether a Committee has been set-up by the
Railway Department ?

SHR! HANUMANTHAIYA |
require notice. I am guided by surveys. I am
not aware that a committee will be appointed
for examination of each broad-gauge line. 1
wil] look into whether any special committee
had been appointed by the Government of
India.

Flood Protection Measures during the
Fonrth Plan

*803, SHRI CHINTAMANI PANI-
GRAHI : Will the Minister of IRRIGATION
AND POWER be pleased to state :

(a) whether Government have decided to
provide flood protection to an additional area
of about 37 lakh acres in the country during
the Fourth plan ;

_ (b) if g0, what Is the additional area which
will receive Sood protection in Orissa during
the Fourth Plan ; and

(c) what are the projects included in

Onss; for achieving the purpose and at what
Costs

THE DEMUTY MINISTER IN THE
MINISTRY-OF IRRIGATION AND POWER
(SHRI B. N. KUREEL) : (8) to (c). A state-
ment iy laid on the Twble of the House.

Scatoment

(& An atvessmiont made white finalising
the Fourth Five Year Plan (1969--%4) bl
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indicated that the additional area likely to be
protected by flood control measures during
the Fourth Plan period would be 15 lakh ha
(37 lakh scres).

(b) and (c). The State Government of
Orissa have reported that 24,000 ha of addi-
tional area will be protected during Fourth
Plan by the implementation of the following
schemes:—

1. Continuing schemes con- Outlay in
sisting of embankments. Rs. lakhs
town protection protection 138.0,

works, anti-erosin, etc,
2, New Schemes

(1) Saline embankment from
Joraling to Balanga and

from right bank of
Bharagavi to left bank
of Noona 7.0

(2) Flood protection em-
bankment on left bank of
Chitrotpala near Guali 1.2

(3) Bund from Righagarh to

Talchuan 30
(4) Satgan Ghery Bund 1.5
(5) Closing gap on Khars-

un right bank near

Govindupur 1.4
(6) Closing of eastern gap of

Aul Ring bund. 8.0
() Closing of river spill

near Palpada 25.%
(8) Closing of Chanchhaghai

and flood protection near

Belpue 18
(9) Drainage in Basudevpur

Aroa 9.2
(10) Other schemes cateogry-

wise;~

(3) Macginal embank-
ments
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(b) Town and village
protection B9
(c) River Training and

anti-erosion works 274

{d) Drainage and
other schemes 200
SHRI CHINTAMANI PANIGRAHI @

Sir, it has been admitted by the Union
Government that in the whole of the country
five States are affected from floods and
Orissa is one among them and the average
annual loss to Orissa is Rs. 1.5 crores. May
I know from the hon. Minister in view of
what Istated whether the Government of India
has tried to implement the draft programme
of flood control which the Orissa Govern-
ment had submitted ? Then, no item for flood
control on any major river like Subarnarekha,
Vaitarni, Brahmani, Kharsuan etc, has been
included. These are the major rivers which
inundate the entire Orissa, I want to know
whether any of these programmes have been
included and if they were included, whether
they were not admitted by the Goverament
of India,

THE MINISTER OF IRRIGATION AND
POWER (DR.K. L, RAQ): What the hon.
Member has said is entirely correct. Orissa
is one of the States in the country which is
subjected to very heavy flooding every year,
I wish that more money was allotted there
but in view of the paucity of funds the State
Government have allotted only Rs. 3 crores
for the Fourth Flan. That is why they could
not accommodate the various other projects
which the hon, Member has mentioned.

SHRI CHINTAMANI PANIGRAHI :
May I know...

MR. SPEAKER : No.

SHRI CHINTAMANI PANIGRAHI ;
Second question,

MR.SPEAKER : The first question was
equal to five questions,

SHRI CHINTAMANI PANIGRAHI:
Sir, you should at least invent some bonus
scheme for those Moembers who obey you,
There should be inceative bonus for those
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Mombers wito obey vou, What Is he. fotal
alistment so far as the Cenire is concerned
for fleod control measures in Orisss for Ahe
Fourth Plan and what ave the schemes for the
diversion of flsod waters from the Mahanadi
at Gania to Chilke in the lower reaches of
Hirakud Dam ? Are those projects wtill being
considered by the Government of India and
the hon. Minister ?

DR. K.L. RAO: Flood control isa
State subject and the State Government is at
liberty to allot any amount of money it
wants, Unfortunately, the Centre has nothing
to do in the matter of finances for the subject,
The total amount of money to be spent
during the Fourth Plan on flood control in the
entirc country is Rs. 138 crores of which
Orissa is spending Rs. 3 crores, There arc
other States which are trying to spend more
money. The particular projects that the hon
Member has mentioned are very good ones and
I would write to the Orissa Government to
tey to make & start on those projects.

ol Tw gew A & gg w@Ar
wgm 5 A deaffs w7 s
37 ot oFg qfq & qw £ g P
3% o< 93w & goff fef & oY aewa
da g IR A AT @ A A 2
T Treft Jet rfe aAry o dear 7

DR. K.L. RAO : The approximate
total expenditure is Jikely to be Rs, 138 crores
and it will be possible to effect flood control
over those aieas. I would not be able to say
straightaway about UP because it is UP
Government’s problem and I do not have the
tist of the projects the UP Goverament have.
But certainly some areas in eastern UP would
have been included in that programme.

ot g v ywwr : & qrtg Sl
oft & Sy g ¢ £ ag o oo W
wh tani wgm feren ¥ e 135
wiy oY, wf sfrad el gt o
o §, =Wt gw wron § T afeat ¥ fich
wiw wydt o7 off 8, o o fft § &%
w@ ¥ foy wy e qgever g
ey sy et ave A o et § o
et wy Guy i wr e ¢!
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¥ fog wan wfedf wr Sy i e
¥ Py oy det & Fore® B¢ iy wang ?

DR. K, L. RAO : Flood tontrol also
consistd of desiiting some of the small rivers.
For example, desilting of one of the channels
in Midnapore, .which the hon. Member
mesitioned, is being done. But it is not
possible in the case of big rivers to have any
desilting. Among the projects that have been
mentioned there are a few projects where
desilting is being done,

st TrRTwETe Wieed © asAy WEEd,
fawrow ¥ afeat fawody 8, agt & &
it 3, Tk foy gem Twry 9T AR
A5y & fod s omad Wl dw ailfy
NAT & FeqT F1§ oy g § 7 Afy
iy sqgeqr x@ &, Az IR ?

weam wgaw - 78 Ay gor v arfew
# A% ¥ fog f 2 w9 fear )

DR. K. L. RAO :
at present to construct
those rivers.

There is no proposal
any reservoirs on

Delay in Com lehon of Swarna Project in
Pradesh

*310. SHRI GANGA REDDY : Will
the Minister of IRRIGATION AND POWER
be pleased to state :

(a) whether the completion of ‘Swarna
Project” in Adilabad District of Andhra
Pradesh has been delayed due to the dispute
with Maharashtra Government involving about
450 acres of land coming under submergence ;

(b) whether the Government of Andhra
Pradesh have roquested the Central Govern-
ment o seitie this dispute ; and

{c) if so, the sieps taken by he Central
Government in the matter ?

THE DEPUTY MINISTER IN THE
MINISTRY \OF IRRIGATION AND

POWER (SURY §. N, KUREEL): (a)and
®) Yo, Sk,

ASADHA &, 1892 (SAKA)

+

Oral Anawers 32

,{e). The mintter was taken up with the
Government of Mahatashtra. Certain proposals
regarding rehabilitation of the oustees in
Maharashtes en lands in Andhra Pradesh are
being examined by the two State Governments.

SHRI GANGA REDDY : This project
was started in 1959, that is, about 13 years
back. A sum of about Rs. 80 lakhs has been
spent. It seems the Government of Andhra
Prirdesh has proposed to give land for laad or
cash  compensation according to the
Maharashtra Land Acquisition Act, Even then,
the dispute is lingering on for the last so many
years, May 1 know the reasons for the same ?

THE MINISTER OF IRRIGATION
AND POWER (DR. K.L. RAO): It is
true this project has not been completed
because of not acquiring the land in the
Maharashtra region. We have been corres-
ponding with the State Governments and the
proposals have not yet been finalised.

SHR1 GANGA REDDY :
how much time is required
dispute ?

May I know
to settle the

DR. K. L. RAO : There aré some
proposals which have been made by the Chief
Minister of Maharashira with regard to the
acquisition of land and those are being
discussed with the Andhra Pradesh Chief
Minister and, I hope, it should be possible to
settle the dispute in the course of the year.

SHRI K. SURYANARAYANA : May
I know out of the submerged area in
Maharashtra how much Is under cuitivation
and how much is on the river belt ?

DR. K. L. RAO : Apart from the river
belt, 450 acres of land will be submerged in
the Maharashtra region.

SHRI MALLIKARJUN : The Kadam
project which was started in 1949 still remains
incomplete,. May I know from the hon,
Minister the reasons for that ?

DR. K. L. RAO : The project which the
hon. Member has mentioned is different from
the one to which this Question rclates. This
is about the Swarna Project which has been
completed except for the acquisition of land
in the Mabarashtra region.





